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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL

715w DELHI
CCP 259/92 1in
| OAXEAXXXXXKRNo. 602 1991.
L HARBANS SINGH “ ghri shankar Raju.
APPLICANT (S) COUNSEL
, . \
shri M.B.KaushaYEBSUhr.
RESPONDENT (S) ' COUNSEL
Date Office !lleporz ' - Orders
facia 1992, N Petitioner through counsel

shri shanker Rajue

’ Learned counsel for the petitioner
submits.tﬁat the judgment of the Tribunal has
been complied with after filing of the C.C.P.
and, therefore, he desires to withdrau tﬁe C.L.P,

Hence, C.C.P. 1s dismissed as withdrawn. —
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